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SECRETARY: Sir, I have to report to the 

House the following messages received from 
the Lok Sabha, signed by the Secretary of the 
Lok Sabha: 

I 

"In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Conduct of business in Lok Sabha, I am 
directed to enclose herewith the Rajasthan 
Appropriation Bill, 1967, as passed by Lok 
Sabha at its sitting held on the 28th March, 
1967. 

2. The Speaker has certified that this 
Bill is a Money Bill." 

II 

"In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith the Rajasthan 
Appropriation (Vote on Account) Bill, 
1967, as passed by Lok Sabha at its sitting 
held on the 28th March, 1967. 

2. The Speaker has certified that this Bill 
is a Money Bill." 
I beg to lay a copy of each of the Bills on 

the Table. 

THE BUDGET  (RAILWAYS),    1967-
68—GENERAL  DISCUSSION 

DR. B. N. ANTANI  (Gujrat):   Sir, 
I rise to offer a few general observations on 
the interim Railway Budget as I understand 
there will be another occasion to deal with the 
subject at length later when the supplies for 
the rest of the year will be voted. In the 
present era of nationalisation of services, 
trade, commerce and industries one will at 
once look at the largest nationalised service in 
the country, namely, the Railways. The test to 
judge the efficacy and indeed justification for 
nationalisation of other concerns In India is 
the result of nationalisation  of this  great con- 

cern by way of financial returns, progress in 
expansion and the conditions of safety in 
travel as well as the general satisfaction of the 
employees. 

[THE DEPUTY CHAIRMAN in the Chair] 

Considered from these aspects I am 
constrained to think that this is a mere routine 
Budget without vision. It is a Budget based on 
mere red-tapism and it is a Budget not based 
on a policy of progressivism in a developing 
country and if such a state of affairs is allowed 
to continue, I feel further nationalisation will 
not be viewed with favour in this country. 
Beyond that, while conceding that after 
nationalisation and independence the Railways 
have expanded, the financial and other result.9 
have not increased as they should in spite of 
rise in the passenger and freight charges. Have 
the financial and other results been 
correspondingly satisfactory, as they should? 
One has to consider. 'Has there been effi-
ciency in the services?' I consider that 
efficiency has deteriorated. The conditions 
regarding safety, even after adopting many of 
the recommendations of the Kunzru Commit-
tee, have not improved. Look at the number of 
railway accidents and the consequent loss of 
life and property during the last few years. 
Sabotage is not the only reason. I am sure if 
the railway authorities will look deeper into it 
to find out the causes, they will realise that 
indifference and half-hearted work are the 
causes of these accidents. The general dis-
satisfaction among the Railway servants is 
piling up. To defend the heavy expenditure on 
the Railway Board on the one hand and to the 
elementary demands of staff, particularly 
Guards, Conductors and Drivers     on  the     
other  cannot     be 

explained. The guards, I 1 P.M.       
know,    Madam, collectively 

and constitutionally have 
approached the railway authorities 
communicating their demands, but they are 
not yet heard. In the direc tion   of    
expansion,    the    approach 
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is juore towards improvement of existing 
railways than to covering uncovered areas, 
even strategic areas. If you look at the needs 
of Khandla, for the development of the 
Khandla port, why is Khandla-Jhund broad-
gauge railway not being given priority in this 
direction? It is a major port constructed for 
development of trade, for opening up the trade 
of the interior to northern India. Passengers 
from Khandla to places in northern India, and 
passengers from places in northern India to 
Khandla have to have a eleven hour halt at 
Palanpur in order to get connection. And when 
they reach there, what are the condtions for 
them? There is one solitary waiting room 
flooded with railway employees, where the 
passengers having to take rest for eleven hours 
cannot even sufficiently breathe. 
Representations have been made about it, and 
yet nothing has been done. Now so far as 
expansion of the railways is concerned, as I 
said, I again say that attention is being paid 
only to the improvement of the existing lines. 
Dieselisation except of the Frontier Mail is yet 
to take place. When coal has to be brought to 
the Western Railway operating in Gujarat 
from a very long distance, dieselisation of 
railway locomotives is not yet thought of. 
Representations have been made through this 
House that in the erstwhile Baroda State the 
Baroda Government paid about one crore of 
rupees °r more for development of what is 
known as "Tarapore railway. Why is no atten-
tion being paid to it? Now Khandla occupies a 
strategic position and is of great importance 
because it is there that our border is connected 
with Pakistan's. And yet, when demands are 
being made for extension of the railway from 
Khandla, Bhadreshwar. Mundra, Mandvi and 
Lakhpat Narayan Sarovar up to the western 
part of Kutch, no attention is being paid. 
When the entire western portion of Kutch is 
connected with the border of Pakistan, even 
then this railway extension is not being con-
sidered  at  all.    All  these  considera- 

tions should weigh with the Railway Ministry 
when they frame the budget for the whole 
year. 

Much has been said about the larger 
dividend being given to the Central 
Government from railway funds, etc. I feel, 
Madam, that this is only to show whether the 
head is in the turban, or the turban is in the 
head. We are not concerned with what 
dividend is being paid to the Central Budget. 
We are concerned, and the general public is 
concerned with the proof, and the proof of the 
pudding is in eating it. Railways are a great 
concern; in spite of the fact that self-
sufficiency in coaches and everything is 
claimed, is overcrowding still avoided? Under 
the erstwhile management, when it was in the 
hands of private enterprise, in the days of the 
B.B. & C.L Railway we used to call these III 
Class compartments as compartments for 
sheep and goats. Are they better, or are they 
worse today? In spite of the mention in this 
White Paper, Madam, that so many stations 
have been given so many amenities, do these 
amenities operate at all? Is corruption being 
brought under check? All these things lo&k 
very well in the White Paper in letter but, in 
practice, I am afraid, Madam, the condition on 
the railways has not improved. What 
machinery has been created by the Railway 
Ministry to find out why these accidents occur 
almost every day? The former Railway 
Minister, out of exasperation, once cried out 
that he was alarmed to think of the accidents 
on those nights when telephone messages 
reached him informing him of the accidents 
that took place late in the night. And then, 
when he went to America. Madam, he said 
that he was going there to find out how there 
were only a few railway accidents there. So 
there was the benefit of his experience in 
America to check these accidents. Now this 
House is entitled to know of this aspect. 
Coming to the White Paper, it is said: 
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"Non-suburban passenger traffic 
registered an increase of 18 per cent during 
the Plan while the suburban passenger 
traffic increased by over 40 per cent. The 
total number of originating passengers rose 
about 32 per cent from 1,594 millions at 
the end of the Second Plan to 2,097 
millions at the end of the Third Plan." 

In spite of this increased traffic what are the 
returns? Is overcrowding checked? All these 
are the considerations which should be taken 
note of when the new budget comes here. 

Now    I come to Khandla,    to the 
Gandhidam railway     station retiring 
rooms.  Of course it  is  a  big  station built.      
Yet,  at the    time of derailments,   which   
are   gradually  mounting up on this line, on 
this strategic line, passengers have to wait 
for four hours and six hours.    But    
catering arrangements    are not made    at 
all. And    yet we say that catering    has 
been improved.   Now for a great concern 
like this, for such a nationalised concern,  if 
the result  is     this,  it is really regrettable.   
Why is there such general dissatisfaction in 
spite of the fact that so many improvements 
are claimed     to  have  been     made?   All 
these considerations in the matter of this  
strategic   line   and  its   extension have to 
be brought to the notice    of the railway 
authorities     at  the  time of framing its 
Budget. 

Thank you, Madam.   I have done. 
MISS MARY NAIDU (Andhra Pradesh): 

Madam Deputy Chairman, I thank you for 
giving me this opportunity to express by 
appreciation for the trouble that the Railway 
Ministry and the railway administrations took 
to implement certain suggestions made list 
year. Since the last Railway Budget was 
discussed more trains have been introduced 
and some more improvements have been 
made in some trains. For example, I now 
notice in the Grand Trunk Express that the 
food trays are being placed on the attendants' 
berths,  and 

not near latrines as it used to be done before.   
Once again I suggest and request  that 
permanent     arrangements may be made for 
two berths, one upper for the attendants, and 
one lower for the food trays to be kept.   An-
other thing,  Madam.     For want of 
accommodation and proper uniforms the 
attendants that come through from Madras to 
Delhi, or from Hyderabad to Delhi have been, 
of late, shirking their duties in a way.      They    
take leave and they leave in between the 
stations and ask somebody else to take over 
their duties.   They are not really shirking their 
duties but they do not want to come through, 
because they do not have the proper facilities. 

Now, Madam, the I Class compartments in 
the corridor trains are not at all safe if there is 
no through attendant, because when the doors 
are kept open, you find all kinds of people 
entering the compartments, beggars, loafers 
and even thieves, and one is terrified at night 
to come out of the compartment and go to the 
bath room. So I request the department and 
the Ministry to make it convenient for the 
attendants by supplying them the uniforms 
and by giving them other facilities to see that 
they do their duties properly and be on duty 
throughout. 

Next. Madam, the food supplied to the III 
"Class passengers in the long distance trains 
is very poor. The caterers should be ordered 
to look to their convenience in the two-tier 
and three-tier coaches where the orders for 
food could be taken just as it is done for the I 
Class passengers. The Railways cot most of 
their revenue from the third class passengers 
and r is only fair that they should be looked 
after better. 

Coming next to the subject of cleanliness, 
Madam, I would like to invite the attention of 
the Railway Minister to maintenance of the 
trains. At present I do not know if water is 
scarce or soap and wax are not there, or 
whether cleaners are retrenched of late.    I 
know that compartments, es- 
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pecially the first class corridor coaches 
never see soap or water or wax.   They are 
always and invariably dirty, at the Delhi end 
here, at the Madras end and in Hyderabad.    
These are the places that I frequently visit 
and I can say that the compartments are not 
cleaned at any of these ends.   I know that 
the coaches are such that with a little soap 
and wax they begin to shine and they look 
like new ones.   Such a beautiful look can be 
given to these nice painted  coaches.    But    
never    never have they seen for years any 
soap or wax. I  am1 not exaggerating 
because I say this only after insisting on this 
matter and after complaining at every end at 
all these stations   for   two or three years.   I 
would not request but would insist—forgive 
me   for   saying it—that the Minister    
concerned    and the administrators   at   the  
top should go to the yards   at   some time 
just to check up, if there are any people who 
work on the trains when they arrive there.   I 
say this because the deterioration has gone 
too far  and  it  is  too much for anybody    to 
rectify it    by ordering on paper.   Paper 
orders will not help.   If the administrators 
really want to do it they must  at least once 
go and check up themselves and then orders 
on paper may help.   I suggest that your 
ticket collectors alio should be requested to  
give a report if the trains   are   not  clean.       
Your  C.I.D. should go and check up and. 
see that the cleaning i$ done.    There are 
people to clean the trains.    There    are 
inspectors to inspect.   There are train 
inspectors to check up when the trains come 
to the platform.    Still I do not know  how 
this   thing escapes     them. Trains come and 
go as dirty as possible.    I am really sorry to 
say this. They  even become the    carriers     
of diseases.    Naturally, when they     are 
not clean they can easily be the carriers of 
diseases.   Unless maintenance is taken care 
of there is absolutely no use adding more 
and more trains because that is next to 
useless and we will be losing everything.    
Not  only that.    Certain trains like the  
Grand Trunk Express and the    Delux? Ex-
press Train that come from Madras. 

I am told, the same trains have to return. That is 
to say, they have very little time in which to 
clean the coaches and do all the other things 
needed, i think they have enough of workers 
and if somebody were to look after the work 
and see that this work is done then it will be 
done. I feel sometimes while travelling and 
hearing the rattling sound that the train might 
break at any time. That shows that oiling is not 
done. So I make a special request tha.t the 
Railway Administration should take a little 
trouble and ask its C.I.D. to check the | work of 
cleaning and maintenance. Then you will find 
that in no time the whole set-up will start 
working and the thing will be done. Now at the 
big stations only the first class compartments 
are swept and the latrin<^-cleaned, not the 
three-tier and two-tier coaches on the long-
distance trains. Let them please see that orders 
are given to get these compartments cleaned 
because it is these compartments that need 
cleaning most. 

The Railway Minister stated that there are A. 
C. Express services from Delhi to Bombay, 
Delhi to Calcutta and Delhi to Madras and so 
on. May . i humbly beg for at least one air-con-
ditioned compartment from Hyderabad to Delhi 
in the hot season? We do not want anything in 
the cold season. 

SHRI P. K. KUMARAN (Andhra 
Pradesh): Only in the next Five Year Plan. 

MISS MARY NAIDU: Andhra Pradesh is 
backward and    .    .   . 

SHRI N. PATRA (Orissa): Andhra 
Pradesh is backward and not Orissa? 

MISS MARY NAIDU: Does not my hon. 
friend know that Andhra Pradesh is 
backward? Andhra Pradesh is backward 
industrially and economically. The per capita 
income in Andhra Pradesh is lower than the 
all-India average. Therefore, is not Andhra 
Pradesh backward? Out of the Rs. 2,400 or 
Rs. 2,500 crores spent during the Third Plan I 
learn    that 
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only Rs. 48 crores are invested ifl Andhra 
Pradesh which is the largest of the South 
Indian States. Take electricity. Our 
neighbouring State of Madras which is much 
smaller than Andhra Pradesh has four times 
more of electric supply. Does this not prove 
that Andhra Pradesh is backward even though 
it has all the necessary resources and 
facilities? Of course, we produce foodgrains. 
Even then what is the ration that we get in 
Vizag and Hyderabad? It is only 6 ounces, the 
same as in Kerala. 

SHRI M. RUTHNASWAMY: (Madras): It 
is a backward Ministry. 

MISS MARY NAIDU: Why does the hon. 
Member call it a backward Ministry? 

SHRI M. RUTHNASWAMY: It is not 
progressive. 

MISS MARY NAIDU: I may agree with 
the hon. Member. Perhaps our Ministers are 
busy with other things. Usually it is said that 
there are quar-* rels. But what is the Central 
Government doing? It is supposed to be the 
mother government. Whatever the children 
may do the Central Government must see that 
all the children get the same kind of 
treatment. They should not be left alone to be 
neglected on the top of it all. 

THE DEPUTY CHAIRMAN: Not a 
mother but a father. 

MISS MARY NAIDU: Not a stepmotherly 
treatment, but we do feel that we have no 
parents at all, nor brothers or sisters. Nothing 
is left. That is why I say it is a backward 
State. I hope the hon. Member is satisfied 
now. 

I thank the Ministry for having given a 
direct train from Hyderabad to Madras and 
thus responded to my request. However, that 
train perhaps keeping in line with the general 
backwardness of Andhra Pradesh, takes a 
very very long time to drag itself from 
Madras to Hyderabad. It leaves Madras   at     
mid-day     and     reaches 

Hyderabad the next day between 9 and 10. 
May I request that the train may be made to 
leave Madras, say by 5 P.M. and reach 
Hyderabad a litle earlier than it does now? I 
know the administrators will always try to do 
whatever is possible and so I thank them in 
advance now. 

While thanking them I would like to add 
another word of apprcciatior and gratitude for 
having immediatelj taken steps to restore the 
displaced Class IV workers last year. For one 
thing, the Railway Administration does take 
immediate steps to look into the suggestions 
made. Here may I remind the hon. Minister of 
Railway about the train to the Temple of the 
Seven Hills? I have already dtme this before. 
This temple is better known in northern India 
by the name Giri Balaji. The roads of this 
temple are well laid by the State Government 
and those roads are there. May I request the 
Central Government to make the line from 
Renugunta to Tirupati? And then the next step 
would be to have an electric train from 
Madras to Tirupati. Why not have it? H y°u like 
to ask for donations the whole of India Will 
ccme forward because sometimes I find that in 
the hundi even a lakh is being put by an 
individual. So perhaps everybody would like 
to help in making this line a line for electric 
train. 

Then last, but not least, I have gol one 
request to make and it is this. Please see if 
anything can be done to give concessions to 
teachers during their winter and summer 
holidays. You know teachers are the worst 
neglected race in the whole of the nation and 
unless they travel about they cannot improve 
their knowledge. I do request that teachers 
may be given some railway concessions so 
that they may be able to go about during the 
summer holidays and the winter holidays, go 
all round India and thus improve their 
knowledge so that they may teach the 
children better. 

There is just one more thing that I want to 
say and that is really my last 
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point. The Nagarjunasagar project which is 
much talked about and the least helped will 
be completed soon and then within six 
months there will be enough rice even to be 
exported to different places. But the railway 
line cannot be laid in six months. Therefore, I 
request the Railway Administration that they 
should have some plan to see that round about 
the Nagarjunasagar area a railway line is laid 
soon. 

Thank you, Madam. 

SHRI J. VENKATAPPA (Mysore): 
Madam, it is needless to mention here the 
importance of the roie played by the Railways 
in the development of the national economy. 
At the same time it is astonishing to hear from 
the Railway Minister that we are facing a 
deficit this year. The two reasons he has put 
forth are firstly the shortfall in passenger and 
goods traffic which has been affected to the 
tune of Rs. 8.20 crores and secondly the un-
expected increase in the dearness allowances 
to be paid lo the staff which has amounted to 
nearly Rs. 3 crores as a result of both of which 
the anticipated surplus of Rs, 30 crores has 
come down to about Rs. 18.60 crores in the 
current year that is, 1966-67. Out of 12 
million tonnes of anticipated additional traffic 
only about 4 million tonnes materialised 
which means there is a shortfall to the extent 
of nearly 66.6t> per cent. I really cannot 
Understand how this could happen in a 
developing country like ours. I can understand 
this happening in a country where there is 
stagnation or where the country is fully 
developed but i fail to understand how in 
India where we are still in the process of 
development such a thing could happen. 
Perhaps our estimates were not based on 
realities. This brings out the fact how our 
plans are and how the estimates are not based 
on realities. Maybe due to over enthusiasm 
they prepared unrealistic estimates at the 
commencement of the current year. I would 
however like to point out to the Minister 
concerned that if the goods movement is 
quicker we can increase 

the capacity of these empty wagons by nearly 
30 per cent. I can point out many instances 
where the goods traffic is unnecessarily 
delayed. I myself had experience of this delay 
just two three months back. We had to get 
seed potato from Simla for agricultural 
purposes and for the goods to reach from 
Simla to Bangalore it took nearly a month. If 
it could be regularised at certain points like 
Delhi, Vijayawada and others they can le-
duce the number of days and bring it down to 
nearly 15 instead of the present one month 
which they take. At times it takes even 45 
days to reach Bangalore. If these unnecessary 
delays in the movement of goods can be 
eradicated it would help them to increase the 
capacity of the empty wagons which can be 
put to further use in the areas where they are 
needed. 

The Minister has also said in his report that 
the sister Departments could not utilise the 
available resources to their full capacity and 
so they have cut down their allotment for the 
current year. 

Now with regard to deficit financing I want 
to make one suggestion. This deficit just 
forms about 2.5 per cent of the total 
expenditure that is incurred on the Railways, 
if with a little effort they could effect a saving 
of about 3 to 4 per cent in their expenditure, it 
would come to nearly 40 to 50 crores and that 
would help him to overcome deficit financing 
and also help him not to com? to the Central 
Revenues to borrow Rs. 22 crores which he is 
proposing to do. Would it not be possible to 
effect this saving of 3 to 4 per cent in the total 
expenditure? It should not be a great difficulty 
for him to save 3 per cent in the total 
expenditure on the Railways. 

With regard to amenities I would like to 
mention that for the third class passengers it is 
horrible on the trunk routes to travel in 
summer. Amenities like fans and sleeper coa-
ches should be provided wherever long 
journeys are performed by third class 
passengers.    The amenities pro- 
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vided for the higher classes also are not up to 
the mark. We have experienced that 
sometimes electricity is not there, sometimes 
the faru are not in working condition and so 
on. Will this not amount to harassment of the 
passengers when they h;.ve to perform long 
journeys? How can you expect the passengers 
to travel from Bangalore to Delhi in a hot 
summer without fans? Again the facilities that 
the Railways provide to the passengers must 
have some relationship to the present-day 
thinking. Nowadays when everybody is 
thinking of going iast if the railways were to 
maintain an average speed of 90 miles how 
can •you attract passengers? That is the main 
reason why the passenger traffic is coming 
down. To t'-avel from Poona to Bangalore if 
one needs 25 to 30 hours how can you expect 
people to make use of the railways? So 1 
would like to bring to the notice of the 
Railway Minister that it is necessary to 
improve the speed of the trains by means of 
dieselisation and other methods if you want 
the passenger traffic to pick up. For that it 
may be necessary to strengthen the railway 
track so that diesel engines could be used on 
them. Whatever it is, we have to improve the 
si.eed of the trains. 

The next thing I would like to bring to the 
notice of the hon. Minister is how the Railway 
Board is favouring some of these contractors 
by not calling for tenders. It has bren reported 
by the PAC also that the Railway Board has 
favoured only one contractor, a company 
called Hindustan Construction Company. 
They have been consistently, throughout their 
career, preferred by the Railway Board for all 
the works. They nave been offered so many 
items of work without calling for tenders, 
even for instance the construction of a bridge 
across the Mahanadi in Orissa, which vrculd 
cost nearly Rs. 1 crore, i.e., without calling for 
tenders they entrusted it to this firm. I can 
quote them. There are five or six instances 
where without .calling  for   tenders  all   the   
items  of 

work have been entrusted to this firm. It is in 
the PAC's Fifty-third Report. Paras 198 and 
199 of this Report deal with the subject of 
entrusting these works to this firm, the 
Hindustan Construction Company. 

Then, I would also urge on the Government 
to take up and provide new lines where they 
have been neglected ever since we became 
independent, i.e.. from 1947 not even a single 
mile of new line has been constructed either in 
Mysore or in Orissa or in Assam. These are 
the thre»> backward States as far as the 
Railways are concerned. Economically Orissa 
and Assam are the most backward areas. 
Unless we provide good transport, we cannot 
expect development as far as the national 
economy is concerned. So, wherever we need 
economi; development, it is necessary to pro-
vide facilities for the transport Of agricultural 
commodities and industrial commodities. I 
would request ithat special consideration may 
be given to Assam, which is a hilly area, and 
also to Mysore. 

As far as Mysore is concerned I would like 
to bring this to the notice of the Minister 
concerned. He is also fortunately from 
Mysore. Many a time it has been brought to 
his notice and also he, as a Member of 
Parliament, had brought it to the notice of the 
then Government. There is need for providing 
a railway Line to lacilitate the transport of ore 
to Karwar harbour from Hubli. This is an 
important link route, which works out cheaper 
also for the mine owners. The cost of 
transport from Hubli to Karwar would work 
out to Rs. 4 per tonne, whereas the same ore, 
if it is carried to Cochin or some other 
harbour, would be~h^Sr-ly Rs. 7.5 per tonne. 
In other words, half the total realisation from 
this would go towards transport alone. So it 
would help them to a greater extent and it is a 
primary necessity, which he should take up 
for consideration. 

Also, there is need for broad gauging some 
of these important lines. There is a line from 
Poona to Bangalore  which  connects  two 
capitals  of 
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two States. If it is convicted into broad gauge 
it will be of greater help to the passengers and 
will facilitate quicker transport and movement 
'of the „goods that are intended to be carried 
to Poona and other areas. Agricultural 
commodities and perishables like-man-goes, 
potatoes and other items are abundantly 
grown in Mysore. Then, broad gauging the 
Bangalore-Secun-derabad line will be helpful. 
It would connect us better and help us to take 
our journey via Secunderabad to Delhi. 

While on this, I would like to mention  one  
more  point,     namely,     the department is 
lagging in future thinking.   I remember the 
former Minister of Railways,  Shri  S. K.  
Patil, mentioning this.   If we are to take up in 
future any new railway line it will be broad   
gauge.    Yet   I   cannot   understand how 
they are now thinking of constructing a metre 
gauge line from Salem to Bangalore, which is 
still incomplete.   A major part of if, has al-
ready been completed,  but still it is a waste.    
It cannot be properly utilised.    That  is why I  
said that if any amenity has to be provided it 
should be  in  consonance  with     present-day 
thinking.   The present-day thinking is to go 
faster, but the amenities that we are providing 
are those  which  were existing fifty years 
back, not intended to meet the needs of the 
present day. I would like to bring to the notice 
of the Minister  one  instance     where a 
bridge was constructed near Seringa-pata. An 
agitation is there for board gauging this  line 
between Bangalore and Mysore.   It was only 
constructed very recently, I think at the   end 
of the  Second  Five^Year Plan.  It may be in 
1961.    It has hardly any space if it has to be 
converted into a broad gauge  in    future.    
What a waste it would be to    demolish it—
and then construct a new bridge    across    the 
river.   I do not say they are lacking in 
foresight.   The only thing is they are  not 
taking  much  care  and they are not doing all 
these things in the national interest.   They 
think that if they complete a work, perfect in 
all respects   and   cater  to   the  needs   of 
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the public and also the country, for another 
fifty years they will be deprived of further 
work. If it is with that intention they are 
carrying out these works, I am sorry it is high 
time they change their mind. If at all 
anything, big or small, is done, it should be in 
the better interests of the country and it 
should serve the country in the long run. 
Thank you. 

SHRIMATI   LALITHA   (RAJAGO-PALAN)   
(Madras):     Madam Deputy Chairman, the two 
interim    Budgets presented by  the  Finance     
Minister and the Railway Minister are gloomy 
ones.   The Finance Minister's Budget shows  a 
deficit of Rs.    350    crores. With the present 
economic strain, the effect of devaluation, the 
export trade stagnation, the    internal    
production affected by strikes and agitation and 
the    drought    situation,     prices are showing 
an upward trend.     There is also the change in 
the party position after  the general     elections.     
These are the factors which are    bound to 
create a greater    amount    of deficit financing,   
higher   taxation   and   the need for more 
foreign    exchange.    I am happy to note that    
the present Finance Minister has taken up     the 
challenge and I have    every    hope that he will 
be able to evolve measures  for     higher     
production     and better  economic     stability    
in     our country.   I also hope that the Finance 
Minister will put into    practice the 16-point 
formula which he put    forward soon    after    
devaluation    and check the  rise in    prices,     
increase production, cut down    non-Plan ex-
penditure and thereby stabilise-   our economy.    
Whatever     might  be  the position, one factor 
has to be remembered,  namely,  the financial 
position of the country cannot be    sound unless 
additional sources of income are found from 
time to time. 

Now, coming to the Railway Budget, it 
shows a deficit of Rs. 15.27 crores. We also 
have come to know that the Development Fund 
would be wiped out in the current financial I   
year.   There is also the likelihood of 
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railway fares and freights going up. An 
increase in passenger fares, especially of the 
third class passengers, who contribute the 
bulk of the revenue, in the present economic 
strain and cost of living, I do not think, will 
add laurels to the Government. And I want 
the Railway Minister to give an assurance to 
this House that the third class passengers will 
not be affected in the coming Budget. 

At the outset, let me congratulate the 
Railways on their excellent iob done in the 
movement of foodgrains during the drought 
situation. The Railway Ministry is the only 
Ministry or one of the Ministries which can 
be proud of its achievements and the network 
of Railways all over the country speaks for 
itself. But there are certain remote parts of the 
country like Nagaland, Mizo Hills, Assam, 
etc. which need the attention of the Minister. 
Unless these areas are connected by railways 
and road transport, I do not think it is possible 
to have complete integration of these areas 
and better movement of these people. 

Now, coming to the amenities of the 
Railways, I would like to say that about 5.8 
million people, more than one per cent of the 
population, travel every day in India and the 
comfort of passengers is most important as far 
as the Railways are concerned. Of course the 
Railways have made some significant changes 
and also made some progress regarding the 
comfort of long distance travelling 
passengers, but much has to be done in this 
direction. I am happy to learn from the 
Southern Zonal Railway Consultative Com-
mittee which I attended last month that they 
are going to attach two dining cars to the air-
conditioned coach to Madras, and I hope the 
Minister will take up this matter and see that 
they introduce the same dining cars in other 
long distance trains so that the passengers will 
benefit by it. 

As far as the amenities at tne stations are 
concerned, the provision of drinking water is 
the most important thing and it should be 
provided in every station irrespective of the 
size and status. It is actually felt during long 
distance travel I have had experience of going 
from Delhi to-Madras during summer and 
found that in small stations we do not get 
water at all. Waiting hall, pucca platforms and 
benches and improved type of latrines alone 
are not enough. I think maintenance is the 
most important part of it. I am sorry to say it is 
not so. Waiting rooms are invariably dirty, 
articles of the furniture are in a horrible 
condition; the latrines are stinking. I think the 
railway authorities should give more care 
regarding the maintenance of these things, and 
something has tc-be done in this- matter. 

Then I come to the most important thing as 
far as I am concerned, and people who are 
travelling by train also feel like that. It is 
about catering. This question has been raised 
in this House a number of times by many 
Members including Kumari Maniben Patel, 
and this question has not been properly dealt 
with by the railway authorities. It is a 
common sight to see caterers in the dining 
cars with their dirty white uniforms and a 
dirty towel on their shoulders which they use 
for double purpose, that is for wiping the plate 
as well as their perspiration. This is a nauseat-
ing and repulsive sight for every passenger. 

Another common feature in the corridor 
first class coach is that these bearers bring 
khana plates, say about a dozen placed one 
over the other, and keep them in the space 
near the latrine and rearrange them and dis-
tribute them to the passengers. This is most 
unhygienic and repulsive. In the last meeting 
of the Southern Zonal Railway Users Con-
sultative Committee I have suggested with 
measurement the fixation of a foldable plank 
between the two doors of the carriage on   
either side. 
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and the General Manager of the Southern 
Railway, rather the ex-General Manager, 
Mr. Gangully, has sent a lettter stating 
that a reference has been made to the 
Director-General, Research, Design and 
Standards Organisation, Lucknow, 
giving details of the proposal and 
suggesting the location of the foldable 
plank, which may be fixed to the 
coaches. 1 hope that if my suggestion is 
taken up and the design is accepted, 
these foldable planks will be introduced 
in all the long distance trains. As far as 
the cleanliness of the bearers is 
concerned, I think they should be 
provided with two sets of uniforms, one 
for summer and one for winter, and I 
would prefer that the colour should be of 
khaki or navy blue, so that it can 
withstand heat, perspiration and dirt. 

Coming to punctuality and speeding 
up of trains, I think the railway 
authorities have done very splendidly 
and even today I see from papers that 
from 1st April some trains are going to 
be speeded up. This aspect should be 
given more thought for better 
administration and progress. I think the 
travelling time between Madras and 
Delhi has been considerably reduced in 
all trains, but I think it is still possible at 
least in G.T. Express that we can save 
two hours by avoiding unwanted stops. 

Then I come to the ever-grean 
problem of the railway authorities, that 
is ticketless travel. Beggar nuisance, 
unauthorised vendors in the 
compartment, pulling of alarm chains all 
these are always a constant headache to 
the railway authorities. They should 
devise measures to check them. Severe 
penalty for ticketless travel and surprise 
checks I think can reduce the number. 

Then I come to another thing which 
has cropped up recently and is occurring 
often, that is, the crime and theft in 
trains. I think it is high time that the 
railway authorities are provided with 
adequate security police. I want to know 
from  the  Railway  Minister  what  is 

the  strength of the     Railway Security 
Police in a long distance train. 

In a long distance train I feel there 
should be a doctor always on duty. I feel 
this is most essential. I took my small 
child with me in train and she developed 
dehydration. I had to wait for hours 
before any doctor came. One doctor 
came at one station, another came at 
Nagpur I think, and another came at 
another station. The condition of the 
child was critical. Such things happen in 
the trains. It is always essential for a 
doctor to travel in the train for the 
benefit of passengers. I think this will be 
taken note of by the Railway Minister 
and I hope he will do something about it. 

I come now to the reservation facilities. 
Of course, the railway authorities are 
trying their best to give all sorts of 
amenities to the passengers by reserving 
the tickets 10 or 15 days in advance. But 
when these third class passengers go to 
the booking office, invariably they say 
"no tickets". I know an instance. Some 
persons wanted to travel on the , 18th 
April, by the Southern Express. They 
were told by the railway booking office 
that tickets were not available. I cannot 
understand that. They asked for the 
tickets on the due date. They said "no 
tickets". I think it is also due to the fact 
that certain quotas are reserved for the 
officials as well as the Members of 
Parliament, which mostly go unused, and 
these quotas are released only just before 
the train starts, some time before the train 
starts. This creates a lot of trouble to the 
third class passengers. Something has to 
be done regarding it. 

I come to the dieselisation and 
electrification of trains. Of course it is no 
doubt essential. When the world is 
progressing so fast, we have also got to 
go fast. At the same time when we 
introduce dieselisation and electrification 
we should also see that it is done 
gradually so that retrenchment is also 
gradual. Even these people  should be    
absorbed in  some 
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channel; otherwise they will create unrest in 
the railways which have been really doing 
their job efficiently and which have not in 
any way fallen a prey to the Communists. 

Regarding trade union also, I do not know 
much about it, but still I feel that there should 
be only one Union and that union should be 
recognised by the Government and there 
should be enough co-ordination between that 
union and the authorities concerned. This can 
really avoid the workers' unrest, strikes, 
agitations and other things. But I find that 
there are more than one trade union in the 
Railway;" specially in the South. 

Madam, above all, though the measures are 
taken by the Railways to provide comfortable 
journey, the cooperation of the public in 
every phase of the journey is most important. 
The Railways have a long way to go in the 
journey of progress to provide comfort to the 
passengers and to earn additional revenue 
through freights and in popularising railway 
travel by introducing more holiday 
concession trips, and I am convinced that 
with the progress the Railways have made so 
far they are bound to become popular and 
efficient in the future and an asset to the 
country. 

Thank you very  much for    giving me  
time  to  speak  on     this  subject. 
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SHRI D. THENGARI (Uttar Pradesh): 

I think the Railways have been following 
a policy of false economy all these years. 
While on the one hand for Class I 
officials the Railways have become a 
training ground, there is a tendency to 
accommodate a greater number of Class I 
officers through the different zones 
which are being carved out, there is also 
an attempt to retrench, directly or 
indirectly, the Class III and Class IV 
employees. For example, there has been 
a ban on the creation of clerical posts and 
therefore an increase in the workload of 
clerks. One can understand this but at the 
same time because new zones have been 
carved out, the number of Class I 
officials is increased and therefore the 
burden on our economy is also increased. 
Retrenchment is being effected through 
various ways, as I said directly or 
indirectly. For example, when we 
introduced mechanisation in the 
Accounts Department, it led to indirect 
retrenchment, it blocked the promotional 
avenues. There is no substantial 
reduction ir. tiie cost, and actually '\ has 
increased 
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our dependence on the U.S.A. for mechanics, 
spare-parts and other materials. After 
electrification and dieselisation there    is   
bound   to    be  large-scale retrenchment and 
the Government has not assured that the 
principle of no-retrenchment without 
alternative employment would be followed 
and there has been no attempt or effort to 
train the workers  who would be declared 
surplus, in the various jobs including that of 
electrification  and  dieselisation. 

 Regarding   the     various     facilities 
that should be naturally and justifiably given 
to the employees, there is much room for 
discontent. A few important problems I would 
like to refer to. Firstly, there is the housing 
problem. Less than one-third of the total 
Railway employees are provided with 
quarters. Some of them are in service for 15 
or 20 years and still they are without quarters, 
staying in big cities. We know that there is no 
free suburban services also and much 
hardship is caused to the Railway employees 
on account of this lack of housing facilities. 
More quarters should be constructed. Some 
vigorous- programmes for industrial housing 
must be undertaken by the Railways. The 
officers are given big bungalows. As a matter 
of fact their bungalows also can be utilised for 
some construction purposes. 

Then there is complaint about inadequate 
and inefficient medical services. The workers 
are not satisfied with the present facilities and 
if they approach doctors outside, their bill 
will not be re-imbursed. At least the C.H.S. 
should be extended to the Railway 
employees. 

Regarding selection tests also there 
is much discontent. In the name of merit, 
favouritism is rampant and it I is necessary to see 
that there is no room for any grievance so far as 
selection is concerned and also to see that 
seniority is given its due place. 

Now the emergency has been practically 
over though not legally probably but the 
extra half-an-hour has not been curtailed and 
alternate Sundays have not been declared as 
holidays. This should be done immediately. 

We now come to some big problems. 
There has been no uniformity in the different 
zones about the service conditions and even 
in the same zone there is no uniformity    in 
the pay-  ment of different allowances such 
as overtime or night allowances. Night 
allowance should be granted to all those who 
work during nights but unfortunately many 
of the categories that have to work during 
nights are not  given     night     allowance.     
This    should be rectified. 

We come to the most important problem, 
that is of wage. The Railway employees have 
been demanding a separate Wage Board, and 
there is justification for the demand. In the 
first place somehow a number oL categories 
were not properly represented before the 
Second Pay Commission. Therefore, the 
Second Pay Commission could not do justice 
to these categories. Now even the Second Pay 
Commission's period i.. over and there is no 
talk in the air about the appointment of a Third 
Pay Commission. Even if there is one, I find 
that it is not going to solve the problem 
because our experience with the first two Pay 
Commissions has been that the Railways 
being a very huge concern comprising more 
than one and a half million workers consisting 
of a number of categories, it is not possible to 
have a very comprehensive study of the 
Railway employees' plight by a Pay 
Commission which is also to look after all the 
various Central Government departments and 
therp-fore the demand for a separate Wage 
Board is perfectly justified. I would request 
the Minister not to make it a prestige point and 
to concede this just demand of the Railway 
workers. 
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45 lakhs of workers have been brought within 
the purview of the right to bonus. As a matter 
of fact bonus is not actually profit-sharing so 
far as our present conditions are concerned 
because it has been accepted by economists 
all over the world that bonus is nothing but a 
deferred wage so long as there is a gap 
between living and actual wage and it 
assumes the character of profit-sharing only 
after the actual wage attains the level of a 
living wage but even assuming for the sake of 
argument that it is profit-sharing, there is no 
reason why the right to bonus should be 
denied because the Railways have earned 
huge profits, last year more than Rs. 13 
crores, and it was because of the sweat and 
blood of the Railway employees. So they 
should be given the right to bonus. 

Now there are some othe. facts that are 
causing discontent among the Railway 
employees. For example rules are not strictly 
followed regarding many vital matters such as 
decasualisation. It is really shameful to see 
that lakhs and lakhs of workers are kept as 
casual for years together and as temporary for 
years together and therefore there should be 
strict implementation of the rules of perma-
nency and of decasualisation. 

The contract system, the Government has 
declared, would be abolished but it is really 
unfortunate to see that on their own Railways, 
the contract system still prevails and the 
principal employer is not held responsible for 
all the rights and remuneration of the 
employees. Now it is necessary to revise, in 
view of the increased traffic load during the 
last three decades, the various time schedules 
for the different operations, the number of 
personnel in every Department, the working 
rules, etc. because all these have become 
obsolete.    For example, the compensation 

after an accident it being governed by an Act 
of 1&90. It is really obsolete. So all these 
should be rectified and should be brought up-
to-date. If all these suggestions are taken into 
consideration and if we try to curtail the 
number of Clas-I officials, if we resolve not 
to retrench the Class III or Class IV 
employees and if all these rights and 
amenities are granted to the workers, a 
contented labour would be an asset to the 
Railway Administration. Thank you. 

SHRI NIREN GHOSH (West Bengal,: Mr. 
Vice-Chairman, Sir, now this Railway Budget 
has a sad tale to tell. After three Plans they 
have come with a budget which paints a 
gloomy picture of the economy, a continuing 
picture of tha* And of course there is also the 
Fourth Plan. So can it not be said that it is the 
result of all the doings of the Government that 
has. brought the country's economy and of the 
Railways to this pass? This is the first point. I 
know that this is an interim budget and so I 
do not want to go into a comprehensive 
discussion, of the whole thing, but still I 
would like to make one or two general 
remarks and they are these. 

There is dieselisation; there is 
electrification and a sum of Rs. 600 crores in 
foreign exchange has been spent in this 
process, and in buying the rolling stock from 
abroad. Now we have certainly a reasonable 
fear that due to this very process sufficient 
revenues are not being earned, and It is 
because of what has happened. For example, 
in the matter of electric traction, they have 
given all the overhead installations and all 
other connected things to foreign contractors. 
Foreign experts come since they are to instal 
them, and our industry, unfortunately, does 
not even produce, say, 15 to 20 or, say, 15 to 
30 per cent of the components or the 
requirements or the equipments that are 
needed for them. So for   the   rest   of   this   
thing, for the 
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suppose there is a contract with them for ten 
years. You have to depend on them for these 
and spend the money. And still you go in for 
electrification. Is it not a deliberate policy of 
creating a vast market for the foreign profite-
ers who sell their goods at exorbitant prices 
and continue to net profits without creating a 
really sufficient and adequate industrial base 
which could undertake those tasks? This is a 
pertinent question which the Railway Ministry 
or the Government should take into 
consideration. Even in the case of the steam 
locomotives, 15 to 20 per cent of the 
components are still imported—their 
evaluation is perhaps more than that; it may 
be 30 per cent. This is as regards the steam 
locomotives. As regards the electric 
locomotives, I suppose 70 to 80 per cent of 
the components, and everything else 
connected with it are imported. It is merely an 
assembling plant. The same story is there in 
regard to the diesel factory that is being 
constructed at Varanasi. It is the same 
position; it is merely an assembling plant. So 
we have gone in for electric traction and 
dieselisation without creating a sufficient 
industrial base which could at least make 95 
per cent if not 99 per cent of the components 
of the engines and everything in that .con-
nection that we require in this country. We 
have not done that. Without doing that we 
have spent Rs. 600 crores in foreign exchange 
on them, and perhaps they will go on 
mounting. So the debts incurred and the 
overhead charges are being laid on the 
Railways. And the Railway Ministers come, 
and they say that the railways are not giving 
us sufficient revenues and that loans have to 
be taken from the General Revenues or the 
General Budget, and that retrenchment is 
going to take place. There are things which I 
for one know. Now the figure has been given 
that 150 electric locomotives have been pro-
duced. I know definitely from inside 
information that it is untrue.    Only 

1   120 locomotives have been produced; 
I the rest is a figment of imagination. 

Sometimes a locomotive is shown for an 
inauguration, certain plates are just attached 
to it and then they are pulled down after the 
dignitaries have gone away. This is the state 
of affairs. And you come and say that we 
have produced such and such things. So that 
is a point which the Government should note. 
I say that the entire policy is lopsided, not in 
comformity with national interests. It is 
catering to certain foreign investors, who are 
netting crores of rupees, and in the bargain we 
are taking loans and paying debts, and the 
creditors are receiving all manner of 
payments. That is the position. I must also say 
that before you went in for mechanisation, for 
dieselisation 'or electrification, first of all it 
was necessary for you to create a sufficient 
industrial base of your own inside the 
country, which could undertake the task. 
Without doing that it is a mere luxury and 
nothing else. What is the harm in steam 
locomotives, where we do everything? We at 
least produce 80 per cent for steam 
locomotive traction in our country. We have 
come to this stage of, if not 100 per cent, 80 
per cent. Now we can complete this process 
and build up our base and then go in for all 
those things. So, this is one aspect of it. 

Then there is another. It is supposed to be a 
commercial undertaking, a paying concern 
but then it is a public utility service and we do 
not expect Rs. 100 crores to be donated to the 
General Budget leaving the workers and the 
general public to suffer. Leaving aside that 
fact, the other fact is that it is a scandalous 
state of affairs that the railways never attend 
properly to commercial requirements. In order 
to get wagons you have to stand in the queue 
for long and to grease their palms all along 
the line, beginning with the high-ups, with 
thousands of rupees. Then only you can book 
a wagon. That is    how the Railway 
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Board functions, those higher-ups, that it does 
not even cater to commercial needs properly. 
Yet they say now, "It is not going to 'give us 
sufficient revenue." But that is everybody's 
experience. It is the general talk on the 
Budget, and that is how things work. In the 
State i come from there are big railway-yards. 
railway marshalling-yards, and yet the story 
there is that in order to book a single wagon 
you have to spend some thousands of rupees. 
Then you book it and then you get it. So 
heavy or bulk movement of goods is sluggish 
due to dilatory tactics adopted by the railway 
authorities. Unless you grease their palms this 
is the state of affairs. So they are not catering 
to the needs of commerce. If there had been, a 
quick turnover of goods, you should have got 
more money. Then as regards some other 
things I will say. 

On the side of the employees sufficient has 
been said by my colleague, Mr. Thengari. But 
for all those things what remedy has he found 
in the Budget? It is that we are resorting to 
measures of economy with retrenchment of 
staff at the lower level. When a normal 
vacancy occurs, we are not going to fill in that 
vacancy. Where the question of efficiency and 
security comes in, where railway accidents are 
taking place galore, where sufficient personnel 
are not there, sufficient station masters are not 
there, sufficient locomotive drivers are not 
there, you still keep the posts becoming vacant 
in the normal course, vacant. You retrench 
them. You do not fill up the posts and you 
make the depleted strength overwork. But look 
at the overhead charges incurred on posts 
carrying a salary from a thousand rupees 
onwards. Can you give us a figure as to how 
much you spend annually on them, on those 
drawing salaries, from a thousand rupees on-
wards, in the railways? It is certainly running 
into crores and crores of rupees.    The 
Railway     Board itself, 

I suppose, consumes eight crores of rupees. 
So slash it there. But, at the expense of 
security and efficiency you are curtailing the 
expenditure at the rock bottom level and 
throwing alLthe burdens on the employees. 
What a step-motherly treatment towards the 
employees. I want to refer to one particular 
instance. 

There is the Chittaranjan Locomotive 
Works Union. The hon. Minister should give 
me a patient hearing on this question, and I 
would appeal to him in the first Instance that 
he should not stick to a dogma. Let him not 
become a dogmatist and stick to certain things 
that have been put forward to him by the 
Railway Board, grasp them and hold them, not 
knowing why he should do so. Let him not at 
least do it. Let him bring a fresh mind to bear 
on this question. There is a railway union at 
Chittaranjan and it represents 90 per cent of 
the employees. They contested the election for 
the staff council and they won all the seats. 
But nothing much was settled in the staff 
council. Even the promises given in respect of 
the' small things that were settled in the" staff 
council were broken. This is the record of the 
railway management there. They once 
submitted a memorandum to the late 
Jawaharlal Nehru, and he said that if it was a 
union run by the employees themselves he 
would consider the question. It was some six 
or seven years ago. Then the then Railway 
Minister Mr. Patil, said that he would look into 
the question. Then last year we' met the hon. 
Mr. S. K. Patil along with Mr. Jyoti Basu, the 
present Deputy Chief Minister of West 
Bengal. 

As regards the question of the recognition 
of the unions, Mr. Patil said that he would 
look into it. At least he gave an assurance that 
he would look into it. Small details are 
outstanding there and nothing is settled there. 
So the joint consultative machinery that has 
been constituted by the Home Ministry does 
not function there. It will never function there 
because the union    is not 
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recognised even though 90 per cent oi the 
employees are in this union. Therefore nothing 
is solved. The joint consultative machinery is 
not functioning there. If you do not know that 
1 give you that information. It is not there. 
And it is said that the Government's policy is 
that only representatives of recognised unions 
can go into this machinery. Since they have 
not recognised this union there is no joint 
consultative machinery even. Of course there 
is a staff council which is a kind of body creat-
ed for the workers. But the union has 
boycotted it after trying it for some f°ur or five 
years. They had won all the seats, but they 
have boycotted it. At least Mr. Patil gave an 
assurance that he would look into it. But the 
other day, on the 28th, the hon. Minister 
jumped up and said, "No, we are not going to 
give recognition to any union in production 
units, as a matter of principle or policy." How 
it can be a matter 'of principle, I do not 
understand. So no union will be recognised at 
Chit-taranjan or at Perambur or at Vara-nasi or 
at any other production unit that is set up. 
What policy or principle is involved here 
except one of adopting an obstinate obdurate 
attitude? So \ would appeal to the Railway 
Minister that he may at least look into this 
question again and see that something is done 
about it. 

SHRI P.  K.  KUMARAN:   He is  a good 
man. 

SHRI NIREN GHOSH: He comes from the 
south and you are likely to know him I say 
that he should not jump up again and say. 
"No". This is a Railway Board decision that 
no union in production units is going to be 
recognised. If that is so, nothing will be 
solved. You can penalise the workers. You 
can put the workers into difficulties. But that 
does not solve any problem. Only the higher 
bosses will be saying that they are producing 
150 locomotives when actually they make 
only 120. That is Ihe story in Chittaranjan, let 
me tell 

you that.     So I say that this thing should be 
revised. 

Then  there  is  the contract-labour system   
on   the   Railways.       This   is really  labour  
unemployment.       Shri Jaisukhlal    Hathi,    
the    Minister Labour,  is  there who says  that 
system  should  be  abolished.    I     do not 
know if they have got any collective 
responsibility.    That is    what  I want to 
know.    He says that in Ministry   they   want   
this   contract-labour system to  be abolished.    
But here the  Railway  Board  is clinging on to 
it like anything, like a drowing man catching 
at a straw.     The Railway Board is saying 
that the contract-labour system should be 
retained, this   some  thousands   and   thousa 
of workers are involved.     And wha about  
casual  workers?      Out of the total of 14 lakh 
employees as man 6 lakhs are in this position 
And they say this is the biggest national 
undertaking and yet this is their attitude to 
labour. 

I say we need not donate any money to the 
Development Fund or t0 the Depreciation 
Fund. Curtail the   expenditure   of   donations   
given 

I   to the General Revenues.     Make lower   
levels   where   real   efficiency run    concern.   
Recruit    staff   at   the lower   levels   where   
real   efficii comes and where security lies.   
Speed up the bulk movement of commodi- 

i   ties and earn more money.    Give   up this 
policy of going in for luxuries and things   
which  we   cannot  produce  in our  country.    
If you     cannot     I electrifijcatipnj  without   
soing   in foreign imported things, I say, give 
it up.  Don't have electrification. If cannot 
proceed with dieselisation without foreign aid 
or foreign equipmen give it up.    I say.    
create an in> trial  structure     inside     the 
country which   can     undertake  the  job   
and do     it.      That    will   create    a 
employment potential.   It will absorb lakhs 
and lakhs of workers    as well as   give   more   
employment   to   the lakhs and lakhs of    
workers  on Railways.    That will be a    natio 
policy and that is the policy that    I 
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would like to see adopted here immediately. 
That will be in conformity "with our national 
interests, not the present one which may be in 
conformity with the interests of some bigwigs 
or some foreign investors. So I should like to 
have a radical departure. These are the 
general •observations that I want to make on 
this occasion. When the full Railway Budget 
comes, we will see what it is. 

SHRI T. V. ANANDAN (Madras): Mr. 
Vice-Chairman, the motion of a Vote on 
Account for the Railways is before the House 
and a picture is made out in the country today 
by submitting a deficit Budget. I think the 
Railway Ministry wants to prepare the country 
to accept an increase in freights and fares. 
That is what I think is behind the idea •of 
submitting this deficit Budget. As far as I 
know, Mr. Vice-Chairman,  we can convert 
this deficit Budget into a surplus one also. But 
the responsibility lies on the Railway Con-
vention Committee. Last year that Committee 
recommended that the  dividend should be 
increased to 6 per cent. At the same time they 
did not consider what the borrowing rate of 
the Government of India was. The 'borrowing 
rate is different and the dividend that the 
Railway has to pay is quite different. Mr. 
Vice-Chairman, if only we reduce by $ per 
cent the dividend recommended 'by the 
Convention Committee, I think I can produc a 
surplus Budget with a surplus of Rs. 1.35 
crores for the year 1965-66. We must now 
take into consideration why this lethargy or 
slowing down the carriage of goods by the 
Railways had happened in our country. The 
planners "thought and the Railway Ministry 
thought during the first year of the Third Plan, 
the Railways would be required to clear about 
249 million tonnes of goods. The planners 
planned it but their planning has not b>een 
successful. They cannot say "that the 
Railways were riot able to carry.    The 
Railways     are prepared 

153RS—6. 

to carry the goods, but trie goods are not   there.    
The   Railways   are   prepared to carry not only 
249 million tonnes  but even     more.    But     
the goods are not there and the country's 
progress  has been     blocked  in     all spheres, 
in the agricultural sector, in the public sector, in 
the private sec-tory,   everywhere.       Also   
added   to that  our  political     parties  had  also 
played their game in the country and therefore 
this  has happened.  Let  us remember     that     
railwaymen  have done well all along.   Mr. 
Vice-Chairman the 13.5 lakh railwaymen   have 
worked     wonderfully.    They     have done 
excellent work.    It is a proud record  that  in  
our     Railways  there has not  been a single    
day's strike. Compared  to     Indian     politics,  
our railwaymen have done a magnificent work.    
They have also increased the operating 
efficiency.    It is niore than 116  per  cent  
today.    The  workshop production  has     also     
increased  by about  53 per cent  over     and  
above what was the production in  1957-58. 
Therefore,   these     laurels   should   go to the 
railwaymen.    The railwaymen are prepared to 
do    even more, but the country is    not    
prepared.    The fault  is  with  the     planning.     
Some three  years   ago  they  planned  in   a 
certain way.    They should not have imported  
diesel  and  electric  engines for this country.   
The country is not prepared    for     them.     
Dieselisation has been    done for 9,500 kilo-
metres and electrification has been done for 
1,700 kilometres.   But the country is not able to 
give these trains all    the goods that  they 
should  carry.  What are  the  Railways     to     
do?     In  the United Kingdom only after 100 
years in an independent country, they have 
brought in dieselisation and electrification and 
this  they     have  done  in 1963.    Ours  is  a  
country  which  has not   even   completed      
twenty   years since   attaining     independence.      
We have not  yet guaranteed     minimum !   
wages for our people.    We have not |   yet   
given   them   enough   food.   What necessity is 
there to     bring in  643 i   electric   and   diesel      
locomotives   to ]   this country, including those 
for nar-I   row-gauges which we have taken    a 
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The decision was that the narrow gauge 
should not function. Why then did the 
Railway Ministry indent for narrow gauge 
diesel engines?- These are things that country 
must think about, and that is - the, reason for 
today's slump in the railway front and for the 
Railway Minister , coming up with a deficit 
Budget. Therefore, Mr. Vice-Chairmafi, , I 
think . the policy followed by the Railway 
Ministry is not right. We have the 
Chittaranjan Locomotive    works, the  
factory at Varanasi and the Integral Coach 
Factory and they are producing in abundance. 
We have got efficient engineers in the 
Railways and' they should be given their due 
credit. What was steam locomotive produc-
tion factory yesterday is today converted to 
produce electrical engines; it shows the 
valour, dexterity and the know-how of our 
engineers. Such being the case, why did we 
go to the United States of America. It is 
said—I have heard it—that in order to 
support a liquidating company in the United 
States of America we have placed an indent 
for diesel engines on that firm. That is what I 
have heard; I do not know how far it is true. 
That is why things do not shape well in this 
country. 

Now, there is so much of competition. 
Road transport is one of them. Thanks to the 
three Five Year Plans we have expanded the 
road transport and provided metallic and 
tarred roads in the country. The road transport 
is a keen competitor with the Railways. The 
Railways, cannot any more say that ,they hold 
a" monopoly for carriage of goods in the 
country.' The road transport is also there and I 
am told that the road transport is also financed 
by the Railways. I think the road transport 
should be nationalised soon or it should be 
taken    over by the Rail- ways. It is 
happening in other foreign countries; in 
advanced countries the road transport is under 
the control of the Railways. If' we, did that,  
there could be    quicker move-   I 

ment 01 gooas. j>o many xraaers ana other 
business people go in for road transport 
because goods are handed over quicker than 
the rail transport. Therefore if the Railways 
could take over the road transport also along 
with it, I think the situation could be 
improved. 

Coming next to the question of grievances, 
I do not want to demand a Pay Commission 
or a Wage Board at this juncture because 
immediately they will say that they have ap-
pointed the National Commission under 
Gajendragadkar. I think he-has yet to submit 
his Report, and it is not going, to be 
submitted soon. It will take two to three years 
and until then I know the wage-earners: in the 
country including the railway-men will be 
only told this: 'There is this National 
Commission and that Commission's Report is 
awaited.* That would be their plea. Yet I 
would say there are several grievances which 
have be to be tackled by the Railway 
Ministry. For instance, although the Railway 
Board issues orders on many questions, the 
individual Railways do not implement . those 
'orders. I can quote-many such instances 
where unnecessary delay is made in the 
execution of such orders. I suggest that there 
should be a Bureau or a special Committee in 
the Railway Ministry to-check up why such 
orders of the Railway Ministry are not 
implemented then and there by the individual 
Railways. Mr. Vice-Chairman, we must 
remember the capability of the two 
Federations in this country controlling the 
entire railwaymen without going in for any 
agitation. The Railway Ministry must take 
into confidence these two Federations which 
have come into existence. May be these two 
Federations may also combine into one to see 
that they dominate the Railway Ministry to 
bargain with the Railway Ministry and to 
dictate to the Railway Ministry. I anticipate 
that day will not be very far especially after 
what we have seen in the Fourth General 
Elections in this country. 
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Next I come to a point, a very pertinent 

point which was also referred to by Mr. Niren 
Ghosh—a salient point—about the 
recognition of those Unions in the 
Chittaranjan factory, in the Integral Coach 
Factory and at Varanasi. What is the 
difficulty there? Today you may say that it is 
a production unit and you cannot grant 
recognition but what will happen tomorrow, 
we do not know. We have seen what has 
happened after the Fourth General Elections. 
So why don't we take that honour and grant 
them the recognition? Those units are doing 
wonderful work and the Minister himself has 
paid encomium on their good work. I think 
there is no harm in it. We have democracy 
here and with so many things happening in 
this country I think there is really no harm. So 
I would appeal to the new Minister to take a 
bold decision to see that the Integral Coach 
Factory and the Chittaranjan Works Unions 
are recognised. Though they are not 
recognised, today, they are given 
representation when we go for discussion. 
When you have given them that facility you 
can as well extend it by giving recognition to 
their Unions to deal with the General 
Managers of the respective units. 

Now before the Minister comes up with the 
full Budget in May I would like to make some 
suggestions for his consideration through you, 
Mr. Vice-Chairman. Now the traders are not 
well disposed towards the Railways because 
their goods handed over to the Railways are 
handled very rashly. Because of their rash 
handling there is breakage. The Railways may 
say, 'We pay compensation' but there is no 
good paying compensation after their goods 
entrusted to you are broken to pieces. I think 
this aspect should be taken care of; because 
you have also taken up the carrier responsibi-
lity now you should be more careful in 
handling the goods entrusted to your care. 
The Railway staff should  be  told that  they  
should  be 

very  careful     while     handling the goods. 

In the last Budget, Mr. Vice-Chairman, it 
was announced that a container service had 
been introduced between Delhi and 
Ahmedabad. If the experiment has proved 
successful. I think it must be extensively 
introduced almost all over the country because 
in advanced countries we see the containers 
serve a very good purpose. There will be no 
breakage of fragile things. I think we have got 
oil tankers an* we have got box wagons. On a 
similar way we must introduce new types of 
wagons to load in bulk foodgrains, fertilizers 
cement etc. instead of packing them in bags. 
That will eliminate a lot of difficulty for the 
trader and It is also easy and quicker for the 
Railways to unload if such special wagons are 
constructed and used. Our designing officers 
should apply their mind and see how best they 
can introduce these wagons of new type. We 
must also have wagons with shock absorbers 
so that in the course of shunting thing* may 
not break and the goods handled by the 
Railways may not be spoilt. 

I would like to point out to the new 
Minister another thing—the-amount of scrap 
lying undisposed and unaccounted in the 
Indian Railways. That will amount to crores 
and crores of rupees. Nobody takes any 
interest in it. They may say that scrap worth 
so many lakhs has been disposed of but 
consider how much scrap there is. If 
Members go to the stations, the yards, they 
will see how many engines and other scrap 
are lying there unused and undisposed of. 
There are hundreds and thousands of wheels 
lying in several workshops in the country and 
nobody takes any interest about 
[THE DEPUTY CHAIRMAN in the Chair] 

Minister to appoint a special corn-through 
you I appeal to the new mittee, including 
some Members of them. And crores we can 
gather. There also, Madam Deputy 
Chairman, 
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into the entire Indian Railway workshops and 
loco sheds to find out the undisposed scrap. 
Nobody takes interest. I know that. Even 
though I have tackled this subject at higher 
levels, nobody would care for that. There-
fore, I think this must also be taken into 
consideration. 

3 P.M. 

SHRI DAHYABHAI V. PATEL 
(Gujarat): Scrap does not burn. Otherwise, 
they would have burnt it also. Whether they 
be sleepers or logs of wood, they set fire to 
them. 

SHRI T. V. ANANDAN: Today, after 
twenty years of independence, there are 4-foot 
doors quarters in existence in the country 
where rail-waymen live. Although the 
Minister referred to their services in good 
terms, this must be eliminated first. This is a 
free country. The fourth general elections 
have been completed. All this we know. The 
railway-men must be treated as true and 
faithful citizens of this country and this 4-foot 
door must be immediately taken away, 
because you are charging an equal amount of 
rent for these 4-foot door quarters which have 
served for more than seventy or eighty years. 
If you want the name, you can go to Artikere 
in Mysore Division. You will find 4-foot 
doors still in existence. Now, no drinking 
water is served to th« railwaymen free. You 
are charging the railwaymen for drinking 
water. Crores of rupees are being spent in the 
Fourth Five Year Plan to provide drinking 
water to the entire people of the country, but 
here in the case of Railways, which fetch you 
about Rs. 823 crores, you charge them for 
drinking water. Is this right? 

Finally in the suburban area traffic Is 
increasing everywhere and, therefore, 
electrification of the Madras-Arkonam line is 
very essential. I think the State Government 
also has 

referred the matter here. There is another 
point. To clear the traffic bottle neck between 
Vyasarpadi and Basin Bridge, about one mile 
length, if you quadruple I think there will be 
no bottle-neck at all. Estimates have been 
submitted and approved, but the work has not 
yet been taken up. This is in Madras area. 
Between Vyasarpadi and Basin Bridge it has 
to be quadrupled. 

Another thing, a circular railway should be 
introduced. There will be no difficulty, 
because the line between Madras and 
Tambaram is electrified. If Tambaram is 
connected to Avadi on the BG, it becomes a 
circular railway. This should also be done. 

Another request to the hon. Minister is 
about the conversion of MG into BG, the line 
between Reni-gunta and Tirupati, which you 
have also menlioned. That should also be 
immediately  implemented. 

Furthermore, to stop ticketlwa travel, the 
ticket examiners should be increased. The 
policy of the Rail-Way today is they do not 
increase the ticket checking staff. They 
reduce the ticket checking staff. How can you 
prevent ticketless travel, unless you increase 
the ticket checking staff? That must also be 
taken note of by the hon. Minister, One more 
thing—to show how deliberately the Railway 
Administration is working. Diesel engines 
have been introduced in this country three or 
four years ago, but you have not paid the 
diesel assistant that rate of pay, because the 
FA & CAO has noi accepted the creation of 
the post. What reason is there? When you 
have got diesel engines, when you have got 
an allotment for the diesel assistant, you are 
not paying the diesel assistant because he has 
not created the post. What kind of argument 
is this in this country? I do not understand it 
at all.   i appeal to the hon. 
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Minister to specially take note of this. This is 
a problem for the last three years. How calm 
and loyal these railwaymen are. If they had 
joined the political agitations, what would 
have been the country's fate? They did not 
join them, because they love the country. 
They want to serve the country. Therefore, all 
these anomalies and creation of unnecessary 
obstacles by some of the administrators 
should be put an end to. Thank you. 

SHRI P. K. KUMARAN: Madam Deputy 
Chairman, we have now heading the Railway 
Ministry a brand new team. Our experience as 
far as the Railway Board is concerned is that 
whatever criticisms we make, they) go over the 
head of the Railway Board or the Railway 
Ministry. While congratulating our new 
friends, I hope they will take some of the 
criticisms which we offer seriously and try to 
understand them. Last year I had occasion to 
mention that the policy of reducing the 
expansion worki of constructing new 'ines and 
new investment on the Railways would 
adversely affect the finances of the Railways. 
Now, this year they have come forward with a 
balance-sheet in which Rs. 15.27 crores is 
shown as deficit. This they say is due to lack of 
traffic, which they expected from coal, iron 
ore, steel plants, etc. The traffic which fell 
relates to coal, iron and steel. Now if one 
million tonnes of steel have to be 
manufactured, four million tonnes of raw 
materials have to be moved. So, when the 
country fails to produce one million tonnes of 
steel the Railways lost' five million tonnes of 
traffic. Injtf ndia the main consumers. of iron 
and steel are the Railways. Tlfe other 
consumers are only minor cries. Be they1 
wagons or coaches or other things, the 
Railways constitute the main consumers of 
iron and steel products in India. When the 
Railways have decided to reduce consumption, 
how can they expect traffic? So. that is why 
this year they have come forward with a deficit 
of Rs. 15.27 crores. 

Anyway, that does not mean that the 
railway finances are in very bad shape. The 
Railways' balance-sheet is prepared in such a-
way as if they are private railways. Profit is 
hiding in every nook and corner. What is the 
Development Fund, the Depreciation 1 and 
Revenue Reserve Fund? Crores of rupees are 
lying there. All these are profits made out of 
the Railways. Again, during the Third Five 
Year Plan, Rs. 53 crores had been paid to the 
General Revenues, over and above normal 
rate of interest, to which the General 
Revenues are entitled, because it is according 
to the recommendations of the Convention 
Committee. During the Second Five Year 
Plan Rs. 30 crores were paid. So, within the 
last ten years the Railways have paid to the 
General Revenues are excess of Rs. 83 crores. 
So, I do not think that the Railway finances 
are in a very bad state, that it has been badly) 
managed. The point is their curtailing the 
development plan is mainly responsible for 
the present lack of traffic. So, this has got to 
be revised. New development plans have got 
to be undertaken. What is indicated in the 
pattern is that in order to save premature 
investment, you have j curtailed investment. 
That is the I argument. This is a wrong policy. 
In a developing country this should not be so, 
especially as the Railways are such an 
important thing. Railways are the main means 
for developing new areas. Nobody will go to a 
place if there are no railways. For example, 
who will go to be the northern part of Mysore 
and start an industry when you cannot take 
anything to that place by rail? So als*>, in 
areas where the railway ine is net there, 
nobody will go and start an industry. Neither 
will the Government go there. So the 
industrial development of India also is 
hampered by the lack of development or the 
'iethargy shown by the Railway Ministry in 
taking up developmental activities on the 
railways. As far as last ylear is concerned the 
actual profit has been Rs. 117.82 crores. But 
the deficit comes because of the convention 
and the passenger tax which has to be paid 
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Rs. 133.7 crores. HTtice the deficit. It is 
not an actual deficit. It is a pa"per deficit. 
There is a significant passage in this 
white paper where they say that during 
the last ten years they have increased the 
fares only two times. After stating that 
we have already incurred a loss of Rs. 
15.27 crores. This is quietly stated! for 
creating a reason in May next. I doubt 
whether they would not come with a 
proposal for raising the fares and freights. 
I think it is not correct. It is not necessary. 
If necessary the Central contribution may 
be retained at 5.75 per cent, but in the 
present conditions rates and fares should 
ot be increased until you are in a position 
to provide comfortable travel. Even for 
the first class traveller it is not sufficient. 
For third class travel there are some 
sleeping compartments. You cannot say 
you are providing any facility which 
comparable Railways in other countries 
are providing. 

There has been anxiety to introduce 
mechanisation, dieselisation and .elec-
trification. Already/ 51 per cent of the 
traffic is being handled by diesel trains 
and electric trains. I am not against 
dieselisation or against electrification. I 
want my country and my Railways to 
develop at a fast rate. But any planning 
should be done taking Into consideration 
the socio-economic conditions of our 
country. Here we have introduced 
dieselisation at a fast rate while it has 
caused displacement of staff here and 
there. A number of skilled workers were 
asked to go and work as khalasis; skilled 
drivers were made to work as shunters; 
aD these things have happened. But the 
diesel oil has to be imported. I can under-
stand if our dieselisation proceeds in 
accordance with our capacity of using our 
indigenous diesel oil. To that extent we 
should go. 

The same is the case with compu-
terisation by the 1. B. M. company. We 
do not manufacture these computer 
machines, and the American firms do not 
sell them also. They give the machines  
to us on rent.  After  making 

the entire cost and profit from the 
Railways as rent they take the machines 
back. We cannot keep them. By using 
that a number of clerks in the audit 
offices are rendered surplus. In 
Chittaranjan it is installed; in Madras, in 
Calcutta, everywhere it is installed. The 
result is that a number of clerks are 
displaced. Promotions are held up. 
Carbon paper and special paper for that, 
all these things have got to be imported 
through spending foreign exchange. For 
installing the machine the room has to be 
air-conditioned. In order to feed the 
machines in time railway returns have of 
late started travelling by air. Hitherto 
they used to travel in the brake vans, with 
the guards. The returns have started 
travelling by air because the machines 
cannot be kept idle. There are good 
engineers here and technical facilities are 
available. We can manufacture our own 
computers in a small way. It is not a big 
thing. Electronic brains we need not 
introduce. We can introduce it after ten 
years or fifteen ^ears when the country is 
in a position to utilise it. When you 
introduce these things, a number of 
people get displaced. Promotions are 
withheld. Small computer machines 
which we can manufacture in India 
shou'ld be installed to facilitate easy 
work by calculators. The policy of 
bringing in computors like that is wrong. 
It goes against the very social conditions 
in India. Here we have got planning. We 
have had three Plans. After every Plan 
we have added 10 lakhs of people to the 
figure of unemployed. That has been how  
the planning is  going on. 

The Accident Enquiry^Committee 
made a number of recommendations. 
Many of them are implemented but in 
actual practice when we go down he-low 
we find that there is always a conflict 
between the D.S.O. and the D.O.S., that 
is the Divisional Safety Officer and the 
Divisional Operating Superintendent. 
The Divisional Safely Officer will say; 
you do your duty according to rules. If an 
A.S.M. starts a  train  without  fulfilling  
the  condi- 
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(tions, he is given" a charge-sheet. The 
-Divisional Operating Superintendent 
says: you start the train using your 
•discretion. If the D.O.S. is travelling, 
he gets a charge-sheet. If the D.S.O. 
is travelling, he gets a charge-sheet. 
Here is a memo. This is a memo 
issued originally. Sometimes memos 
are issued to start the trains. This is 
a memo issued b>i the Agra- area. He 
is asked to start the train without the 
vacuum. This is an original memo. 
Now there is a provision that when a 
charge-sheet is issued, an enquiry 
should be conducted and the employee 
should be satisfied and the administra 
tion should also be satisfied that he 
should be punished. But there is also 
provision that for minor punishments 
enquiry need not be conducted. There 
is provision that withholding of incre 
ment is a minor punishment. Whatever 
it is, for any train delay or any viola 
tion he is given a charge-sheet. As 
soon as the explanation is received in 
the office the officer does not care to 
read it. He has got a printed form 
ready; "Your explanation so and so 
of such and such date is not accepted. 
Tour increment for so many years is 
withheld". Printed forms are there. 
These forms are printed and kept in 
the office. A.S.Ms., pointsmen, cabin- 
men, these are the people who are In 
volved in it directly. There are a 
number of people who have not drawn 
increment for the last ten years. 
There should be some co-ordination. 
Safety rules are necessary; efficiency 
is necessary; but there should be some 
co-ordination as to how these things 
have got to be done. in any accident, 
if a few people are injured, it becomes 
a major accident, if nobody is injured, 
it becomes a minor accident. That is 
not correct. Any aecident should go 
"before judicial authority and the rele 
vant rules and standing instructions 
and the behaviour of the employee in 
the light of those instructions should 
he examined by an independent judi 
cial authority and then only the blame 
should be located. Without that, sim 
ply issuing printed memos and giving 
punishment is a> wrong practice. This 
practice Is functioning as a disincen- ■. 
tive to the workers.
 
* 

Recently, as .many of 'my .friends have 
pointed but, the, staff position has 
become top. heavy'. I will take an 
example, the Rajahmundry yard." In 
1949 I remember there were 2 shunting 
jamaclars, 3 pointsmen, 3 coupling 
porters, to do all the shunting in the yard. 
Within these twenty years the number of 
wagons handled Or trains moved has 
increased nearly 2£ times. Today, there is 
a Yard Master; there is a Deputy Yard 
Master; there is an Assistant Yard 
Master; then shunting jamadart and 
pointsmen. But each wagon has to be 
coupled by hand. The numl>er of 
coupling porters remains at two; even 
today there are only two on ,duty. , The 
number of wagons which pass through 
the yard has increused. There is a Deputy 
Yard Master. I was watching him the 
other day. For half an hour I was seeing 
it;—he was quarrelling with everybody 
under him. He was a bright young fellow. 
But the question of management he did 
not know. He picked up a quarrel with 
the AYM, with the train examiner, with 
the coupling porter,, with everybody. He 
said, "All right, you issue memo, memo, 
memo." Like that he was saying. It was 
going on like that. The top people to 
supervise all this have increased but the 
people to execute the jobs have not 
increased in number; actually, they 
remain static, That is the case with many 
junctions. 

Take the Tadepalli Yard. I mentioned 
the position of that yard last year. So, 
this position has to be reexamined. A 
number of inspectors are necessary, but 
not so many. Many of them do not help. 
But the number of the people who 
actually do the work should be 
increased. The number of trains passing 
through has increased, the number of 
wagons has increased, the work-load has 
increased. Therefore, those people's 
number should be increased, not that of 
the supervising people. 

' Then there is  another thing.      At 
Bitragunta which is now on the South 
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big shed was constructed—crores were spent 
on it—so that 110 engines could be maintained 
there.    One    day      that     Divisional 
Mechanical Engineer or    the    Chief 
Mechanical Engineer had a brainwave. The 
link of the running express trains was changed.   
Previously, the system was that the driver and 
the guard of the express trains used to be 
housed in their home town which was Rita-
ragunta  and  they were  supposed  to go to 
Madras or to Vijayawada or to Rajahmundry 
and then go back. Now, this man had a 
brainwave.   He said, all should be located at 
the Divisional Headquarters, that is at 
Vijayawada, which has a shed which cannot 
cater to more than 48 engines, while    the shed 
at Bitragunta can have    minor repairs made at 
that shed on which a crore of  rupees  have  
been  spent; a big, round shed  has been  
created there.    Now, that is going waste. In 
Vijayawada there are no facilities for more 
engines in the shed.   The drivers come after 
getting down from the engines and they go 
back only to Bitragunta to sleep.    They have 
no quarters at Vijayawada.   Such mad things 
should not be done.   Without considering the 
local conditions there,  it has been done.   This 
should be given up. Facilities are there at 
Bitragunta and at Rajahmundry.   Big sheds are 
there. They are not used.    Here,    a    shed 
which cannot even cater to the needs of 48 
engines has to cater to all the mail and  express 
engines.    So,    this position should be 
corrected.      These are only the examples.   
Similar things obtain in many other places 
also. 

Then, I will come to certain other things. 
About electrification and die-selisation, I have 
spoken. They effect the staff. The number of 
staff employed also goes down. Not only that. 
While the existing staff is surplus here and 
there, they are dislocated and transferred. 
Sometimes when they have no work, they are 
transferred here and there, and all these things 
happen. But they recruit new people   
Fortyfive of the Inspectors of 

;   Works on the Western Railway    are served 
with retrenchment notices; at the same time 
the Northern Railway advertises for Inspectors  
of     Works. When they are recruited,    they    
are-given training and Ave or six thousand 
rupees are spent on each of them to make them 
fit for their duty, and then   they   are   sent   
out.     In   the Guntakkal Division on the 
Southern. Railway, there are trained 
switchmen with SSLC qualifications, 15 or 18 
of them,  and they can be promoted as A.S.Ms,   
But they will not do it and they advertise for 
new A.S.Ms.    This. kind of erratic things 
should be overcome.   There should be a 
comprehensive survey of what to do, how and 
at what stages.   This modernisation of the 
railway system    should    go on, 
modernisation  should be  done.    But the 
socio-economic conditions of    the country 
should also be taken into consideration.   
Otherwise, it will fail and there will be no 
progress.      Just as, after two or three Five 
Year Plans the country's economy has 
collapsed, the same thing will be repeated    on 
the Railways also. 

Then about one case I    want    to-know,  
about  the    canteen    staff     at Kanpur.    
Canteens  are organised for the benuLt of the 
railway staff.  Now, they had some grievances.   
They went on a strike.    They    were   
dismissed. Now, the Railways say that they are 
not the   Railway   employees.     Then when 
they got to    the    local    State Labour 
Commissioner, he   says,    you come under the 
Centre and the Centre says, you are not    
Railway    people. That is their position.   The 
canteen is organised for the benefit of the Rail-
way staff.    These people are paid by the 
Works Managers there at the Loco Works at 
Charbagh and of the CMW Works  at  
Alambagh.    So,  something should be done.    
Although they    are canteen staff, the main 
responsibility for anybody working on the 
Railways' should be taken by the 
administration. They cannot simply be    
looking on when their co-workers are getting 
certain facilities; they must also get them 
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you cannot show any discrimination simply 
because they are indirectly employed. They 
should not be discriminated against. 

One word    about    vigilance.    The other day, 
while negotiating regarding the rates of 
transhipment labour at a certain place, the Chief    
Commercial Superintendent of that Railway sud-
denly said, "Mr. Kumaran, they    are criminals.    
And you are coming and representing    their    
case."     I     said, "If they are criminals,     you    
weed them out.    Who asked you to employ 
them?"   Later onj I went and made enquiries.    I 
was  surprised    to find out  onething.    Coal was 
being transhipped from broad  gauge  to metre 
gauge and from metre gauge to broad gauge.   If 
there is to be transhipment into four wagons, five    
wagons    are placed at the yard and coal is 
loaded into a'% the wagons. Four go into the yard 
and other one goes into thesiding. Then the 
railway contractor in broad day light unloads it 
into his lorry and carries  it off.    The vigilance 
inspectors and others are there.    But they simply 
close their eyes but they open their palms.   There 
are different rates. The inspector    gets    one    
rate,    the havaldar gets another rate    and the 
RPF sepoy  gets  one rate.    This day light 
robbery is being tolerated. They are not small 
pieces, they are wagon loads of coal.   So, these 
things should   j be taken serious note of and    
some serious action should be taken.    The 
superintendents,  the circle  inspectors and all 
those people should be dealt with.    They permit 
the nation's property to be stolen, for which the 
railways pay compensation.   If it is taken away 
like this, what is going to happen?    So,  apart 
from the failure of constructional  activities     
which    we have slowed down, there is this rob-
bery.    Who is responsible    for this? Everybody 
is conscious of it.   One of the men whose name I 
heard as being behind such practices, he has 
become 

an MLA. So, I hope that all theae things will 
be taken into consideration and remedied. 
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"ARTICLE 102(1) 

A person shall be disqualified for 
being chosen as, and for being, a 
member of either House of Parliament— 

(a) if he holds any office of profit 
under the Government of India or the 
Government of any State other than an 
office declared by Parliament by law not 
to disqualify its holder." 

 
"ARTICLE 103 

(1) If any question arises as to whether 
a member of either House of Parliament 
has become subject to any of the 
disqualifications mentioned in clause (1) of 
article 102, the question shall be referred 
for the decision of the President and his 
decision shall be final. 

(2) Before   giving   any   decision on 
any such question, the President-shall obtain 
the opinion of the Election Commission 
and1 shall act according to suph opinion." 

 
"ARTICLE 104 If a 

person sits v .: .   ." SHRI OM 
MEHTA:    How? 
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. . . before he has complied with 
the requirements of article 99, or when 
he knows that he is not qualified or that 
he is disqualified for membership 
thereof, or that he is prohibited from so 
doing by the provisionals of any law 
made by Parliament, he shall be liable 
in respect of each day on which he sits 
or votes to a penalty of five hundred 
rupees to be recovered as a debt due to 
the Union." 

 
THE DEPUTY CHAIRMAN: Mr. 

Rajnarain. 

SHRI RAJNARAIN: I am within my 
rights. 

THE DEPUTY CHAIRMAN: I want 
to know whether what you are referring 
to is a fact. 

SHRI RAJNARAIN: It is a fact, I 
Know.      I        have      every       proof. 

 
THE DEPUTY CHAIRMAN: That has 

nothing to do here. 

SHRI      RAJNARAIN: It      has 
•everything to do here. 
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THE DEPUTY CHAIRMAN: That 
will

do now. 

I think there is no point of order in what 
Mr. Rajnarain has said. He has tried to 
give some information to the Minister of 
Railways, and that information, Mr. 
Rajnarain, you have given. That is all. 
Now the Minister for Railways. 

THE MINISTER OF RAIL7/AYS 
(SHRI C. M. POONACHA): I thank the 
House and you, Madam, for having 
given full opportunity to the Members of 
this House to express their views on the 
Budget figures and on the proposal that I 
have made to provide sufficient sums of 
money under "Vote on Account". 

During the course of the debate several 
suggestions have been made and I am 
thankful to the House and the non- 
Members for their constructive 
suggestions, and also to the pointed 
references made to the various 
shortcomings that still exist in the 
railway administration. It should be the 
endeavour of myself and my colleagues 
and also the Railway Board to examine 
each of these points very carefully and 
take appropriate measures to see that 
those shortcomings are remedied and the 
working of the Indian Railways put on a 
sound footing. 

Reference was made to certain im-
portant points. The first point which was 
made by my hon. friend, Mr. Kumar an, 
was in respect of the apportionment of 
the profits; and he asked whether it was 
proper on the part of the Railways to 
show a deficit budget while, in fact, 
substantial profits were earned, and 
whether it was not a papers deficit which 
was presented to Ibis House, and not a 
real deficit. Madam, as you would be 
knowing yourself, as well as the House,    
the 
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railway administration is being provided with 
the necessary capital (a) Jrom the General 
Revenues of the Government of India, and (b) 
from its own resources. To the extent capital 
has been provided from out of the General 
Revenues, out of the general resources of the 
Government of India, the Railway 
Administration, being recognised as one of 
the premier commercial enterprices of the 
Government of India, is required to pay the 
interest on capital. Actually, what we call as 
'dividend' payable is, in fact, the interest 
chargeable on the capital. And this varies 
from time to time, and there is a set procedure 
to determine at what rate these dividents have 
to be paid. As my hon. friend himself has 
referred to the point, there is the Railway 
Convention Committee on which there are a 
number of hon. Members of this House as 
well as the Lok Sabha. They go into the 
matter thoroughly, examine the accounts in 
detail and then make a recommendation to 
Parliament, which Parliament would again 
consider and accept. It was after such a 
recommendation that had emanated from the 
Railway Convention Committee that the 
recent enhancement of the rate of dividend 
was agreed to. It is because the borrowing 
rate, in general, had increased; it is because 
the bank rate has increased during recent 
periods. And in confomity with that the rate of 
dividend payable by the Railways to General 
Revenues was revised. The latest revision, 
that is, from 5.75 per cent to 6 per cent, on 
capital, provided after 1964 onwards, 
accounted for an increase of Rs. 1.6 crores 
only. And that has not, as my hon, friend has 
feared, taken away the entire earnings of the 
railways. In fact the calculations are there for 
the sum to be paid at a rate, and it comes to 
about Rs. 130 crores. This is a normal 
commercial practice which is being adopted 
by the Railways all these years. It is not a 
recent innovation, and it is not to take away 
all the profits and to hoodwink the general 
public into believing that there is a 

fictitious deficit. The deficit is real, because 
this commitment is a firm commitment on the 
part of the Railways for the capital that has 
been provided for their various activities. 
Therefore, the mention, in the papers I 
presented, of a deficit of Rs. 15.27 crores, as 
has happened in the working of this year's 
railway administration, is not a paper deficit; 
it is a real deficit, as brought out by the 
relevant facts that have been placed before the 
House. 

It has also been mentioned that we have 
been drastically curtailing the expansion 
programmes, the development programmes 
and thereby bringing the rate of progress to a 
sort of standstill! position which would affect 
1he economy of the country in gene-ial, and 
thereby we would get into a vicious circle 
where the earnings might go dawn further. 
Well, the facts, as we have already provided 
to-the hon. Members of the House, do not 
bring out that point. The fact is that the 
progress of the programmes during the Second 
Plan as well as during the Third Plan has been 
not only substantial but phenomenal as would 
be ueen by the figures that have been 
furnished. For example the figures for load-
kilometers today has gone up considerably 
from what it was in 1950-51. Number of 
stations, locomotives, the originating freight, 
number of passengers, all these things have 
gone up and we have provided all these details 
in the White Paper as well as In the other 
papers. These show that the Railways have 
made great progress during the three plan 
periods. They have not only extended their 
services but the Railways have increased the 
frequencies of the train services. They have 
increased their capacity to carry passengers. 
They have developed their capacity to take 
freight, both general cargo and goods traffic. 
At the same time, uniformly their earnings 
also have been going up. But this year's report 
and this year's performance—I refer to the 
Durrent year's performance—has been 
somewhat not up to our expectations. 
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for the simple reason that the originating 
goods traffic that we had anticipated did not 
materialise. There had been some recession. 
After all, what is a Railway Budget? The 
Railway Budget is, in a sense, an index of the 
activities of the country, the economic 
activities of the country. It would only reflect 
the economic activities of the country and 
therefore, if there is any slight recession in 
some quarter, immediately it is reflected in 
the Railway's earnings and that is how it 
stands now. As a matter of fact, Madam, 1 
have attempted to place a correct picture of 
the working of the Railways during the 
current year and a prospective picture as 
broadly as I can, so far as the coming year is 
concerned, to provide material and 
information to hon. Members so that they 
may give us their valued suggestions and 
recommendations and we could take note of 
those suggestions and recommendations and 
advice in preparing our final Budget and 
come before .the House with as correct 
statements of the facts as possible and also 
with the necessary recommendations for 
meeting the requirements of our Railways in 
the coming year. 

There have been some pointed references 
to certain specific matters. It has been said 
that in the production units so far as the 
labour-management part is concerned we 
have deviated from the recognised principle 
of giving due recognition to the unions that 
are organised there. I have been dwelling on 
this point only yesterday in the other House 
explaining to the House that as a matter of 
policy so far as these production units are 
concerned    .    .    . 

SHRI P. K. KUMARAN: There is no 
policy there,  only prejudice. 

SHRI C. M. POONACHA: Please let the 
hon. Member hear me first. So far as the 
Railway Administration is concerned, we 
have adopted this procedure that we should 
have the management-labour relationship 
built up on the basis of having the elected 

I staff councils, and this has proved successful 
so far. 

SHRI P. K. KUMARAN: We have staff 
councils for all the Railways all over, not 
only at Chittaranjan. 

SHRI C. M. POONACHA: If the hon. 
Member feels that it does not work properly, 
well, I am prepared to look into the matter, 
again. I have looked into the matter and with 
the material that I have before me and seeing 
the progress that these units have made, all 
these production units, whether it be the 
Chittaranjan Locomotive Works or our 
Integral Coach Factory at Perambur or the 
diesel engine factory at Varanasi, I can say 
that they have all done excellent work. The 
progress that they have achieved is quite 
remarkable. We do feel that so far as the 
working of these units is concerned, the 
labour relationship has been quite cordial. It 
has been a happy one and we are further 
examining the question of how best we could 
improve upon the good relationship that has 
already been established. 
It was also suggested by my hon. friend, Shri 

Niren Ghosh, that so far as the Chitranjan 
Locomotive Works is cencerned, the production 
was at a very low rate. I do not know from 
where he got this information. The Chittaranjan 
Locomotive Works have produced not less than 
1974 or nearly 2,000 steam locomotives. They 
have just now started manufacturing electric 
locomotives and they have produced nearly 80 
or 90 so far. But the programme is to maintain 
an annual production rate of 150 electric loco-
motives in Chittaranjan. That is the targeted 
figure. We are working towards that and it is 
hoped that we will be able to reach that targeted 
figure soon. I do not know from where my hon. 
friend got the impression that the Chittranjan 
Works are not coming up to the expectations of 
the general public. On the other hand, the rate of 
progress has been quite impressive. While 
during the First Plan period the production was 
341, during the Second Plan period !   the 
production    was 831  and during 
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period it is 802. This number of 802 is of 
steam locomotives only. During the Third 
Plan period we had made arrangements that 
Chittaranjan Loco Works should produce 
electric locomotives also and they have 
produced about 80 or 81 such electric 
locomotives. Therefore, as a result of that the 
total production of locomotives at 
Chittaranjan during the Third Plan period is as 
much as 884. That is no mean performance 
and I take the opportunity of this debate in this 
House to pay our highest compliments on the 
achievement of the Chittaranjan Locomotive 
Works. 

Similarly my hon. friend Shri Niren Ghosh 
made reference to the foreign imported 
components. He said that the imported 
components form a very high proportion and 
that there is an implied attitude on the part of 
the Government to oblige foreign concerns, 
while seemingly producing certain things in 
the country with 90 per cent of imported com-
ponents from abroad, with the object, perhaps 
of obliging some foreign interests. Certainly 
this is not based on facts. Here are the figures. 
So far as electric locomotives are concerned, at 
the moment, the indigenous content is about 
37 J per cent. Before 1970 it is programmed to 
achieve as high a percentage as 70 of 
indigenous content or components. For this we 
are dependent on the Heavy Electricals at 
Bhopal which are to produce certain electrical 
components. The Heavy Electricals, Bhopal, 
are now organised to produce the required 
components for A. C. diesel engines. When 
those conWin the indigenous contents will be 
as high as 70 per cent, nothing less than that. 
Similarly, in the case of diesel locomotives the 
indigenous content of those locomotives is 
about 56 per cent and we hope to reach as high 
a figure as 90 per cent by 1970. That is the 
programme and it is the intention and it is the 
accepted policy of the Government to see that 
in whatever line of manufacture within the 
country    the 

maximum percentage  of     indigenous content 
should     be     attempted    and should  be  
achieved.    This much    so far as my hon, 
friend     Shri     Niren Ghosh's remarks 
regarding the foreign, components that are used 
in the diesel and  electric locomotives produced 
in the country.   Reference was also made to the 
question of     increasing       the speed of the 
trains in certain sectors. It is the intention of the      
Railway Administration to increase the speed as  
far  as possible  so that  transportation of goods 
and also the passenger train service could be    
speedier, and could be more useful.       But in 
this there are certain difficulties.   We cannot 
doubt increase the     speed of the trains but it is 
not as if we can increase the speed as      much 
as the engine  capacity because it is dependent 
on many other      considerations. Track  
stability, signalling equipment, various other 
considerations come in the way and it all means 
additional cost.   To increase the speed in 
certain sectors,  we have  to re-do the track 
afresh, strengthen the track and stabilise it so 
that it can bear the strim of a particular speed.    
Therefore it does involve heavy expenditure 
and keeping in view the capacity for spending 
money a programme has already been drawn up 
to progressively      increase the speed of trains 
in certain sectors and gradully extend it to other 
sectors.    The Railways have a well thought  
out  programme  for    increasing speed in some 
of  the most  essential trunk routes. 

There has been certain reference to the drop 
in goods traffic. As was pointed out by my 
friend, Mr. aKuma-ran, this was mainly in the 
steel sector, coal and cement. The anticipated 
additional goods traffic of about 12 million 
tonnes did not materialise. We could hardly 
achieve about 4 million tonnes additional 
goods traffic during the year. So there has 
been a physical shortfall of 8 million tonnes 
of anticipated goods traffic. That was due to 
various factors, of course the recession and 
also partly due to seasonal failures. We have 
hsrff two bad seasons and that also resulted!    
in    a 
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drop in the goods traffic while under   1 the 
severe conditions created by   the failure of 
seasons the Railways had to bear a heavy 
burden by way of relief work.    We  had  to 
rush  food-grains; we had to rush over so many 
other materials like fodder, irrigation 
equipment and such other things at a 
concessional and nominal rate.    That also has 
affected our earning. So while the    Railways      
are    recognised    as a commercial 
undertaking they     are also   expected   to   
discharge   certain duties as a public utility 
concern of the nation.   Therefore In this dual 
role it is not possible at times to account for 
profits only.     There   is   also   the service 
part of it and therefore   .   .   . SHRI V. M. 
CHORDIA      (Madhya Pradesh)   :  May I ask 
one question? If you speak of the service     
motive why is it that you are charging more   j 
between Churu and Fatehpur? 

SHRI C. M. POONACHA: I will, look 
into that point. It is a specific question. I do 
not have the requisite information just at the 
moment with me.    I will look into it. 

But does my hon. friend at all feel that 
the Railways did not do their part to meet 
the situation created by famine conditions in 
Bihar, in U.P., in Rajasthan and in Orissa? I 
have all the figures with me. 1 am only 
broadly trying to explain as to how under 
given circumstances during the preceding 
two years the Railways were put under 
greater strain and as such in the ultimate 
analysis it has reflected in lesser earnings by 
the Railways during that period. 

SHRI P. K. KUMARAN: There is no 
strain but underutilisation of the capacity. 

SHRI C. M. POONACHA: That is also a 
fact but my hon. friend would also admit at 
the same time that so far as the capacity of 
the Indian Railways is concerned, it is the 
programme and the intention to keep the 
capacity ahead of the demand. We are 
trying to do that gradually and in that 
probably our outlays are a little heavier. 

[THE VICE-CHAIRMAN (SHRI M. RUTH-
NASWAMY)  in the Chair] 

A point was made by my hon. friend, Mr. 
Om Mehta from Kashmir to say that the 
stretch of new line construction from 
Pathankot has not been taken up in all 
seriousness and the progress has been very 
slow according to him. Then he himself en-
tertained a bit of doubt as to whether what all 
we say in respect of Kashmir was well-
founded. I do not wish him to judge this issue 
by the unavoidable delay in the construction 
of this new railway link. The very fact that my 
hon. friend is participating in the debates here, 
that he is present in this House, and that there 
are several other honoured Members of 
Parliament from Kashmir proves beyond any 
doubt that Kashmir is an integral part of our 
country. 

SHRI P. N. SAPRU (Uttar Pradesh): That 
we have links with Kashmir. 

SHRI C. M. POONACHA: Furthermore 
the fact that we have an honoured son of 
Kashmir in the Cabinet today proves beyond 
any doubt that Kashmir is an integral part of 
India and the mere delay that might have 
occurred in building this railway link or in the 
further extension of it to Jammu and Kashmir 
need not be the main consideration in proving 
that fact. 

SHRI OM MEHTA: What about th« 
railway now? 

SHRI C. M. POONACHA: You can leave 
it to the Railways. The Railways have a 
programme with them and this matter will be 
looked into and we will try to do as best as w* 
can. 

Madam, I have attempted to give as best ag 
I can a correct picture of the working of the 
Railways and have provided all relevant 
information to the Members with a view to 
seeking their guidance and suggestions. Now 
all that we have come before the Houae is for 
a vote on account.   The varioua 
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[Shri C. M. Poonacha.] points that have 

been made during the course of the debate 
relating to the construction of new lines and 
the other suggestions ~will be given very 
serious thought. 

SHRI  D.      THENGARI: |  Nothing about 
the employees' plight? 

SHRI C. M. POONACHA:    As for 
the employees' plight, I might     take 
this opportunity to explain that in the 
Railways the welfare of the staff  is 
of  paramount   importance.    We  give 
great  importance  to  this matter and 
personnel management is  one of the 
most important functions of the Rail 
way Administration today. As my hon. 
friend himself is aware, we have ever 
so   many   commissions   and  tribunals 
appointed from time to time to exa 
mine specific problems and the Gov- 
rnment have accepted each and every 
recommendation of such commissions 
and  tribunals that  were      appointed 
from time to time.   Not only that. We 
have implemented them fully.    So, it 
could  not be  said that  the  Railway 
Administration or the Government of 
India are indifferent to the welfare of 
labour and staff who are employed by 
them.     At the same time, hon. Mem 
bers would be knowing that this is an 
undertaking    which employs the lar 
gest number of labour. We   have 
about 1-5 million bodies working. We 
run about  11,000 trains per day and 
as was mentioned by my hon. friend 
on the other side, we carry 5-7 million 
passengers  every  day.    It is a huge 
operation and in this there are ever 
so  many  problems  coming up daily, 
nay, hourly.    Each hour  we have a 
problem.    They   are  being      tackled 
continuously.     It is not as if during 
these exercise the Welfare of labour 
is given a low order of priorities. No. 
The welfare of   labour   is   given   the 
highest priority. 

Reference was made by my hon. friend, 
Mr. Anandan, to the housing problem. During 
the Third Five Year Plan 71,000 quarters 
were provided for labour, but one can ask 
whether that 

would be sufficient. It is not. You can ask 
whether we have met the requirements fully.    
We have not. 

SHRI P. K. KUMARAN; I request the 
hon. Minister to pay a visit tc Kharagpur and 
see the small holee which you have 
constructed there. 

SHRI C. M. POONACHA: I am myself 
explaining the point that we have not met the 
requirements fully, but nothing is halted. The 
programme that we have on hand has been 
implemented and according to a phased 
programme we hope to provide the basic 
amenities of housing and such other things. 

SHRI A. D. MANI: (Madhya Pradesh): 
Why do you not say 'Yes' to Mr. Kumaran? 

SHRI C. M. POONACHA: To the hon. 
Member, Shri Kumaran, I say that I admit that 
there are certain difficulties and I have 
admitted that we have not been able to 
provide housing facilities to all. But our at-
tempt has never slackend. Efforts are being 
made continuously to provide as best as we 
can, within the resources available, the 
welfare measures so far as labour employed 
by the Railways are concerned. 

Doubt was expressed by a few Members 
that this rapid mechanisation might lead to 
drastic retrenchment. All said and done the 
Railways in this country provide the 
maximum opportunities for employment. 
Therefore, the country does expect the Rail-
ways to provide employment opportunities to 
the maximum. At the same time, it could not 
be that we cannot think of modernisation. 
Modernisation in certain respects will have to 
be undertaken. Otherwise, we would lag 
behind. If we do not adopt certain modern 
techniques and methods, a stage may come 
when our Railway system might freely be 
compared with 
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the bullock cart. So, we do not want to remain 
static that way. A certain amount of 
modernisation is absolutely essential to keep 
pace with the spirit of the times and also the 
spirit of the world, if I may put it so. As such 
our electrification programme, dieseli-sation 
programme and then probably mechnisation in 
particular types of work to reduce manpower 
may have to be done. All that will be done 
without effecting any retrenchment. As such 
the Railways have already decided for 
themselves that whatever be the pattern or 
pace of modernisation, it will not result 5n 
human misery, i.e., retrenchment, and towards 
that end we have already taken a decision that 
future recruitment be stopped, so that whetever 
staff we find surplus we try to absorb them as 
best as we can in other activities. We give 
them special training also, if it is so needed. 
Then we try to absorb such of the staff, who 
are found surplus after effecting certain 
measures of modernisation, within Jhe 
Railway Administration. This is the accepted 
policy of the Railway Administration and this 
we will maintain right through, whatever may 
be the manner of modernisation or the pattern. 

Again, my hon. friend, Mr. Kuma-ran, was 
referring to the computers that we have got and 
said we are trying only to increase our 
commitments on imports. He even mentioned 
minor points like carbon paper or the special 
paper and said every item is imported. It is not 
so. I have checked it up and find that none of 
these is imported. These machines are not 
computers, but are only calculating machines. 
We have installed them as an experimental 
measure. We have taken them on hire for the 
time being in order to get ourselves satisfied as 
to how efficient they could be and to what 
extent they would really cut down our working 
costs. Once we are satisfied, probably we may 
go in for regular computers. That matter is 
under examination and study. At this moment I 
can only say, even there our attempt would be 
to see that 

the staff now employed by the Railways are 
not retrenched on a mass •scale, giving 
preference to machines. That will never 
happen. We will also keep an eye on this 
question. In our process of modernisation, we 
would certainly see that the surplus staff now 
employed by the Railways are switched over 
to other tasks and usefully employed and kept 
in service. 

As I was mentioning, this is an interim 
Budget and so I have not got much to say at 
the moment. I am grateful to hon. Members 
for having given their useful suggestions. 

SHRI JAGAT NARAIN: What about 
Chandigarh? 

SHRI C. M. POONACHA: My hon. friend 
referred to the point that Chandigarh should 
be brought on to the main line. As hon. 
Members are aware, in the Fourth Five Year 
Plan we have a programme for railway de-
velopment. That envisages an outlay of Rs. 
2094 crores and in that we have a regular 
programme of works to be undertaken. The 
Planning Commission have given certain 
broad indications in the development 
programmes and suggested that certain essen-
tial guidelines will have to kept in view. We 
are attempting to keep these guidelines as our 
object, but in the meantime the Draft Plan is 
yet to take a final shape. After that is known 
and when the precise outline is determined so 
far as the Railway development programmes 
are concerned, we will certainly look into the 
suggestions that have come forward in 
connection with extension of new lines 
including Chadigarh. This will be  given  due 
thought. 

SHRI MULKA GOVINDA REDDY 
(Mysore): How much has been allocated in 
the Fourth Plan? 

SHRI C. M. POONACHA: The total in the 
Draft Plan is nearly Rs. 2094 croresj but it is not 
final. It is only the draft. Once it is finalised we 
will be able to spell out the other details I  
within the limits decided upoR. 
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SHRI C. M. POONACHA: The hon. 
Member is referring to a case which 
comes under the Representation of the 
People Act, wherein certain disabilities 
would be there for a Member to continue 
as a Member of either this House or the 
other House. This does not come under 
purview of the Railway Board or the 
Railway administration. This is the first 
time that I am hearing of this case. He 
himself seems to have referred to the 
point that after a certain date this contract 
was terminated. Whether the contract is 
subsisting or not is a matter which has to 
he gone into in detail. At the moment 
I,will not be able to offer any opinion or 
seek any advice-from any quarter. 


